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sub-section ( 1) of section. 619 A  of 
the Companies Act, 1956:—

(1) (i) Review by the Govern­
ment on the working of the Ferti­
lizer Corporation of India Limited, 
New Delhi, for the year 1976-77.

(ii) Annual Report of the Fer­
tilizer Corporation of India Limit­
ed, Neiw Delhi, for the year 1976-77 
along with the Audited Accounts 
and the comments of the Comptrol­
ler and Auditor General thereon. 
[Placed in Library. See No. LT- 
1852/78].

(2) (1) Review by the Govern­
ment on the working of the Mad­
ras Fertilizers Limited, Manali, 
Madras, for the year 1976-77.

(ii) Annual Report of the Mad­
ras Fertilizers Limited, Manali 
Madras, for the year 1976-77 along 
with the Audited Accounts and the 
comments of the Comptroller and 
Auditor General thereon. [Placed 
in Library. See No. LT-1854/78|.

12.30 hrs.
RE. BUSINESS OF THE HOUSE
THE MINISTRY OF PARLIAMEN­

TARY AFFAIRS AND LABOUR 
(SHRI RAVINDRA VARMA): With 
your permission, I would appeal to 
the House to agree to dispense with 
the lunch recess to-day to get through 
the financial business.

MR. SPEAKER: I think the hon.
members agree to it,

SEVERAL HON. MEMBERS: Yes.
MR. SPEAKER: The lunch inter­

val may be dispensed with.
SHRI NATHU SINGH (Dausa): 

There is a point of order.
MR. SPEAKER: What is the point

of order?
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MR. SPEAKER: Why do you not
find it out from the office? What has 
happened is that the names of five 
members have been taken by ballot. 
One Member later on withdrew. He 
was going out. That is why four 
came in. The original notice by Shri 
Mathur was also there.
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MR. SPEAKER: No, they cannot.
For that another ballot will be neces­
sary. I think we cannot do that.
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MR. SPEAKER: It was put in the
ballot. Other five names came. Your 
name did not come. Out of five one 
withdrew.
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SHRI DINEN BHATTACHARYA 
(Serampore): He was to go out of 
station. That is why he withdrew. 
Naturally, he is a fit man.

MR. SPEAKER: No, no, there are
a large number of others also. Mr. 
Nathu Singh, there is no point o f  
order. Please sit down.

SHRI HARI VISHNU KAMATH 
(Hoshangabad): If he was number
six, let him become number five now.

MR. SPEAKER: No, no, he is not
number six.

SHRI HARI VISHNU KAMATH: 
That is all right.


